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and Caltaral dalrs be pleased to Shrl Iumbbar: May I know Sir, 
how many planes are kept for the 
use of the Prime Minister, how old 
they are, and which one was used 
in this long London trip? 

The MInIster of Defence (Shrl 
J[rlsJma Menon): This is another 
Question. It has nothini to do with 
the original question. 

Shri Hem Barua: In spite of the 
precautions that were taken, u men-
tioned in the statement, the aircraft 
did not behave commendably on this 
occasion, of the Prime Minister's trip. 
1.1 it not a sad commentary on the 
tAt~ of things that even the precau-
tions did not work? 

Shri Krishna Menoll: This question 
really covers two Ministries. I have 
JUSt had a discussion with my hon. 
collealUe, the Minister of Transport 
and Communications. With regard to 
this particular instance of the delay 
in Cairo, it was an Air India Inter-
national aircraft. The item involved 
was an engine fuel heater. 
This particular component never 
gets into trouble. This is a 
very rare instance. It is 
not possible to carry in any aeroplane 
every part everywhere to guard 
against the offchance of anything go-
ing bad. If the engine fuel heater was 
in place, the delay would have been 
.. hours. Since it was not there, It 
had to be sent for from Bombay. 

Shri Hem Baraa: It ia atated that 
an engineer, who is .upposed to be 
an expert, examines the aircraft 
before it leaves this country. May 
I know whether this examination wu 
alto done when the aircraft W85 on 
ita homeward journey? 

Shri Irtsbaa Meaaa: The engineer 
examines it before the aircraft takea 
011. These thing. happen when the 
aircraft Is in the air. 

IDJarI_ to SIII'Y81 ., Ia41a EatpI.,... 
1D ...... ~ 

.1DI. 1Ihr1 II. 11.....,..: Wlll 
the Mlnl.st8 of IIeIeeUIe ....... 

state: 

(a) the total number ot employee. 
working in field parties under the 
Survey ot India who were injured 
and seriously taken sick duriDl the 
period trom the 1st January, 1959 to 
the 31st March, 1961; 

(b) the number ot thl'1ll who died 
of accidents and sickness separately; 

(c) the amount of compensation, 
ir any, paid to the dependents of each 
of them; and 

(d) the number of cases under 
consideration? 

The Deputy MiDlster of Solendle 
Research and Cultaral Main (Dr. 
M. M. Du): (a) to (d). The informa-
tion is being collected and will be 
laid on the Table of the HOUR. 

Shri S. M. Ba.nerjee: I have full 
information. During these last two 
years, one surveyor, Shri Surendra-
Illil h Jied ..... . 

Mr. Deputy-Speaker: The Queation 
Hour is for elicitin, Information from 
Government and not to furnish It to 
Government. 

The MlDt.ter of Srientllc RNJearcll 
and Caltural Maln (Sbri B1IJII&yD8 
Kablr): On a point of order. If the 
hOD. Member hal the intonnation, he 
cannot ask the queation. 

Shrl VaJpayee: He wanted to con-
firm it. 

Mr. Depgty-Speaker: That wu 
exactly what I was putting to him 
that he should elicit information and 
not give it. 

Shri 8. M. Baaerjee: II it a tact 
that in the lut two yeara, one .ur-
veyor died, an assistant surveyor 
got a compound fracture In hla arar 
bone, two Italasi., one driver ant 
two portera lost their JIves in Nepal 
Rajasthan and other placet! 

Dr. M ... 0..: I can auw.r the 
question when all the facti are avail-
able to me. M r han wei In reply 
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to the original Question, the informa-
tion is being collected. 

8brl Bem Baraa: On a point of 
order. When Government faU to 
give reply to a Question, is it not 
permissible Or allowable for a Mem-
ber of this House, whether of the 
Government Benches or of the Oppo-
sition, to supply the information? 

Mr. Deputy-Speaker: Not duriI1l 
the Question Hour. The Member can 
keep that information to himself and 
then ask the Question as he has done 
just now, that is to say, whether or 
not such and such thing is a fact, 
and then the Government shall give 
a reply. But the Member cannot say 
that 'I am going to give the informa-
tion that I have and the Government 
8hould listen to me tor some time and 
the Chair also should be attentive'. 

Shrt Vajpayee: Some ot the acci-
dents reff'rred to by the hon. Mem-
ber took place two years ago. May I 
know how it is that the Government 
have no information on these? 

Dr. M. M. Das: I beg to reter to 
the question asked by the hon. Mem-
bf"r. The question refers to: 

"the total number of employees 
working in field parties under the 
Survey of India who were injured 
and serioWily takf'n sick during 
the period trom the 1st January 
1959 to the 31st March 1961". 

Full information over a period of 
two years i~ sought. What we have 
said is that we arl' collecting the 
information. 

Mr. Deputy-Speaker: When it is 
collected, it mllY be passed on to the 
hon. Member. 

Sbrl S. M. BaDerJee: May I know 
whether it is a fact that tht" officer 
in command of the party or the 
Director paid regular visits to those 
areas where the fI.ld officers worked? 

Dr. M.  M. Das: Yes, strict super-
vl.lon Is being done. 

81u1 8. M. Baaer;lee: May I know 
whether It Is a fact that durin. 1*, 

even after all these accidents, U) the 
surveyor, assistant surveyor and so 
on, no officer visited those areas, and 
they had been left there absolutely 
to fend for themselves? 

Dr. M. M. Das: I will have to 
enquire about it. 

Equipment for Bbakra Power Boase 
Project and n~ l Fertlllzer Factorr 

-1594. Sbrl Barish Chandra Mathur: 
Will the Minister of Finance be 
pleased to state: 

<a) whether it is a fact that becaWJe 
of customs trouble in releasing com-
ponents and spare parts for Bhakra 
Power House Project and Nangal 
Ferti Iizcr Factory, considerable 
delays and losses have been occasion-
ed; 

(b) what instructions, it any, Gov-
ernment have issued or propose to 
issue to avoid such delays and losses; 
and 

(c) whether Ministry have contact-
ed public sector enterprises and 
ascertained their difficulties to be 
able to iron them out? 

The Deputy Minister of JIlnaDoe 
(Shrl B. R. Bha,at): (a) to (c). 
Enquiries arc being made and the 
information will be laid on the Table 
of the House as soon as the enquiries 
are completed. 

Shri Barish Chandra Mathur: In 
respl'Ct of (c), I cannot understand 
enqUIrles being made regarding 
the specific complaint contained in 
<a) and (b), brought to our notice 
while we visited Bhakra Nangal 
recently. the Ministry may be able to 
know a!ter enquiry-I want to know 
whether they have contacted those 
public sector enterprises to ascertain 
their difficulties and iron them out. I 
do not know from whom they are 
making enquiries. 

Sbrt B. It. Bbapt: Enquiries haft 
to be made trom various places, the 
Ministries concerned, the public see-
tor projects concerned and the varioUl 
colledorates under which they come. 
So information has to be collected 




